
LEGISLATIVE ASSEMBLY 
NATIONAL CAPITAL TERRITORY OF DELHI 

Wednesday, 30 March 2016 / 10 Chaitra, 1938 (Saka) 
 

11.00 AM 
 

  REVISED LIST OF BUSINESS 

 

1.  Discussion on Annual Budget (2016-17) : 
Discussion on Annual Budget (2016-17) presented by Sh. Manish 
Sisodia, Hon’ble Deputy Chief Minister on 28 March 2016. 

 
(House to adjourn for lunch-break from 1.00 PM to 2.00PM) 

2.  Question Hour: Starred Questions as shown in the separate list to be 
asked and replies given. 
 

3.  Special Mention (Rule 280): Members to raise matters under Rule 280 
with the permission of the Chair. 
1. Sh. Parveen Kumar                      6.  Sh. Om Prakash Sharma 
2. Sh. Shri Dutt Sharma                  7.  Sh. Adarsh Shastri 
3. Sh. Shiv Charan Goel                  8.  Ms. Sarita Singh 
4. Sh. Avtar Singh                           9.  Ms. Bhavna Gaur 
5. Ms. Alka Lamba                          10. Sh. Mohinder Goel 
 

4.  Presentation of Report: 
Shri Somnath Bharti 
Shri Rajendra Pal Gautam 
to present the Third Report of the Committee on Privileges. 
 

5.  Presentation of Report: 
Shri Narayan Dutt Sharma 
Ms Bhavna Gaur 
to present the Second Report of the Ethics Committee. 
 

6.  Adoption of Report: 
Shri Gulab Singh 
Ch. Fateh Singh 
To move that “This House agrees with the First Report of the Questions 
and References Committee presented on 29 March 2016.” 
 

7.  Papers to be laid on the Table: 
 

1. Sh. Manish Sisodia, Hon’ble Deputy Chief Minister to lay the copies 
of the following on the Table of the House: 

I. The Annual Reports for the financial year 2010-11, 2011-12, 2012-
13 and 2013-14 in respect of Guru Gobind Singh Indraprastha 
University, Delhi (Hindi and English version). 

II. Notification No. F.3(22)/Fin.(Rev.-1)/2015-16/dsvi/913 Dated 
16.11.2015 regarding Amendment in Third & Fourth Schedule of 
DVAT Act. 

III. Notification No. F.3(23)/Fin.(Rev.-1)/2015-16/dsvi/914 Dated 
16.11.2015 regarding Amendment in Rule-35 of DVAT Tax Rule. 
 



IV. Notification No. F.3(25)/Fin.(Rev.-1)/2015-16/dsvi/954 Dated 
18.12.2015 regarding Amendment in Rule-07 & 43 of DVAT Rule. 

V. Notification No. F.3(26)/Fin.(Rev.-1)/2015-16/dsvi/22 Dated 
18.01.2016 regarding Amendment in fourth schedule of DVAT Rule. 

VI. Notification No. F.3(28)/Fin.(Rev.-1)/2015-16/dsvi/42 Dated 
11.02.2016 regarding Amendment in Rule-28 of DVAT Rule. 

 

 2. Shri Gopal Rai, Hon’ble Minister of Transport to lay the copy of the 
Notification No. DL/CLA/BCW/99/3700 dated 04.03.2016 regarding 
The Delhi Building and Other construction workers (Regulation of 
Employment and conditions of Services)(Amendment) Rules, 2016. 

 

8.  Discussion on Annual Budget (2016-17) to continue: 
Discussion on Annual Budget (2016-17) presented by Sh. Manish 
Sisodia, Hon’ble Deputy Chief Minister on 28 March 2016 to continue. 
 
 

9.  I) Demands for Grants for the financial year 2016-17: Consideration 
and passing of the Demand for Grants for the year 2016-17 presented by 
Sh. Manish Sisodia, Hon’ble Deputy Chief Minister. 
II) Appropriation (No.2) Bill 2016: Hon’ble Deputy Chief Minister to 
introduce the Appropriation (No. 2) Bill, 2016 with the leave of the House. 
Also to move that the Bill be considered and passed. 
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Prasanna Kumar Suryadevara 
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